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| [N THE COURT OF SH. CHANDRA SHEKHAR. LD.SPECIAL
JUDGE. CBI-19 (PC ACT). ROUSE AVENUE DISTRICT
COURTS. NEW DELHI

FIR No. 213/2020

PS: Neb Sarai (DIU)
VE (s 386/506/306734 TPC

Harish Kumar v. The State, NCT of Delhi

©05.06.2020

- Presence:

(Through CISCO WEBEX Meetings)

Ld. Defence Counsel Sh. Ravi Drall for the applicant/

accused Harish Kumar.

Ld. Addl. Public Prosecutor Sh. Manish Rawat for the
LI )

ot

State.

10/Insp. Kamal Kishore.

Ld. Counsel Sh. Ravinder Singh for the complainant.

ORDLR ON ANTICIPATORY BAIL
APPL[CAT]O\ OF ACCUSED HARISH
KUMAR

’loda), I have hLdl‘d the submissions of Ld. Defence

Counsel Sh. Rd\’l Dmll for auumd Harish Kumar., Ld.

‘Addl Publlc Prosccutor Sh. Manish Rawat and 1.O/Insp.

: 'amal .hxshore for the St.ue md Ld. Counsel Sh. Ravinder
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Conl‘ércncing.b,\-‘ CISCO WEBEX Meetings platform in

: hcm‘cch 02:15 p.m. to 04:00 p‘m'. as per the directions of
Ld. District & Sessions Judge-cum-Special Judge (PC Act)
Ms. Sujata Kohli, Rouse Avenue District Courts, New
Delhi due to spreading of Corona Virus (COVID-2019),
special measures taken by the Govt. to prevent it by
ordering a nationwida, lockdown till 14.06.2020 and
Mi_n_str’uclions issued by Ld. District Judge to work,ﬁ'om

. home maintaining social distancing.
: The Video Conferencing "was facilitated by Computer
Branch of Rouse Avenue District Courts Cd|11plcx, New
-~ Delhi.
The arguments of all the concerned parties, on the
aforesaid application have been completed, but neither Ld.

Defence Counsel nor the 1.O. has filed complete record of

suicide note and the dié‘r’y written by the deceased before

hlS death, therefore, 10 is directed to file the complete

copies of aforesaid record m e-form through computer
: brtmclz of Rouse Avenue I)ls‘trlct Courts Complex, New

"a"v-iDéllli at.tlze earliest by 11.30 A.M. on 06.06.2020.
Put up on 06.06.2020 at 11.30 A.M. for further
-,:orders.

| "f-AvbOp'y of-this order is being sent through Whats App

S '?Vivek PA to Ld. District & Sessions Judge-cum-
: oK e
Specia ‘Iudge (PC Act) Rouse Avenue District Courts,

ew Delh thh a dlrectlon to upload the same on ofﬁcnal

ame ;to'partles who a dressed _arguments on

i
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the present application, A sipned hord ¢opy of the order
shall be sent to the coneernctl court ag soon ng work i

A \ . I i wlrie
resumed (rom the Court premiges Of Rouse Avente Distriet

Courts, New Delhi,
AL A T
™ T v, e s
ale ) N o B LU
ed 05.00.2020 o o D b A (C!{Ma b
Nt -""m"b.u‘t‘.. Wl wony
X g , 4% Flor
T\ g wrareve aiver
- A Roume Averua Coumt Conigie s

-~ fires:
Ve CLANDRA SUERHATL D)

Special judge, CBI-19 (PC Act),

i Rouse Avenue District Courts, New Delhi
o : |
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